Central Administrative Tribunal
Principal Bench, New Delhi,

. 0A-1682/84

‘New Delhi this the 15th Day of April, 1994,

Hon'ble Mc, BJN. Dhoundlyal, member(A)
Hon'ble Mr, B, S, Haegds, Member(J)

®

1, Sh, Narain Singh,
S/o late Sh, Ram Sarup,
R/o 140, Aliganj Kotla Mubarickpur,
New Delhi-3, - .

2, Sh, Parkash Singh,
/o Shri Meji Ram,
R/o 21 Main Read,
Chirag Dslhi,
.. New D8lhia17,

3. Sh, Rajmir Singh Thakur,

- S/o late Sh, Jit Ram,
R/o C-490, Kiduwai Nagar (East),
New Delhi,

4, Sh, R,P, Kukreti,
s/o Sh, Jas Ram, .
R/o E-1082, Laxmibai Nagar,.
N aw Delhi._ : ‘

5, Sh, G.P. Uprete,
s/o- Sh. N,R, UpTe te,
R/D A-'l?é, Sgciore 26’ C
Neida, S Applicants

(Present - None)

versys

1. The Sacratary to the Govt,of India,
Ministry of Commerce,
Deptt, of Supply,
New Delhi,

2, The Director General of

Supplies & Disposals,

Jsevan Tara Building,

Parliament Street, , :

New Delhi, : ' Raespondents
(Presant - None)

DRDER(DPAL)
delivered by Hon'ble fr, 3,N, Dhoundiyal, r'itamber(tl\)
The aoplicants in this 0.A, are the Comptomet er ‘

'Dperators werking in the Directorate feneral of &

Supplies & Disansals; pParliament. Street, Nau Delhifﬁﬁﬁ

Ib@raggrieved that though they have been vorking for




mor e than 16 years, they have not besn @roﬁoted as
Computors, According to them the rule provide for

‘prmmotion only after 3 ysars regular service, One'
of the applicants is statasd to have Master Degree

in Economics with Statistics, He too has not been
promoted., They have also éhallenged Vacancy Circular

dated 31,7,1988 inviting applications from LDCs of the =
C3CS cadre for appointmeﬁt to the postsof Comouter

an .transfer, They have also alleged that the quota‘
of promotien for Comptisf.has been arbitrarily reduced

from 50% to 25%.

In the counter filad by the resoondents; the
main averments are these, According to the Dirsectorate
General of Supplies énd Disposals {Computor)Recruitment
Rules, 196717 as amended in 1986, the postsof Comoutor
are required teo ba filled by promotien and by transfer
in the ratic~of 50:50, failing any of the methors by
direct recruitment from amongst the candidates possess-
ing degres with Matheﬁatics or Statistics as-é subject
from a recognised University, Whikeé transfer quota
of 50% is being filled by selection of Lower Division
Clerks of the Central Sscretariat Clsrical Service
ﬁossessing the qualifications prescribed for direct

N Pronclion &
recruitﬁy aFfom 25,6, 1974 thewse posts have bsen
réclassified as 'non-selection' posts and are reqguired
to be Filled.ZS% by nromotion of Junior Machine
Operators and 25% by nromction of Comntometer Operators
with 3 yaars' regular service, There uere three

rajular vacancies in the grads of Comnuter as on

31,7, 1988 which Fell in the oucta of 'Transfer' and

ey




tharefdre'thasa wera required to be filled hy

transfer of Llouwer Division Clerks, The impugned
vacancy circular dated 31,7.71989 was issu=d on
this basis, Appointments have alreedy been mad e

on tha basis of this circular,

This case uvas peremptorily fixed for hearing
among the first ten cases and was called in the
revised list, WNone was nresent an behalf of the
Dartga‘ As it is a 1989 matter, we are procesding
to decide this case on the basis of pieadinds on

racord,

The oositién of the rule has élréady heen .
clarified by the resnondent s uho have also clerified
the source forffilling up 23 posts of Comnuters in
the Directorate, As many.as 9 of these josts have
besn fillad up by promotion of Comptometre Gpérators,
11 by promoticn of Machine Operators and enly 3 have
bean filled by transfer of Lewer Division Clerks. It
can't, therefore, be said ‘that the said circular

/

Bated 31.7.1989 infringes on the rights of ths -

applicants, Tha 0,A, is, thar eford, dismissed,

N costs,

‘SJUIJyAH7JL“’)
(B.N. DHOUNDIYAL)
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